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RAJASTT{ANHIGH COURT JOD}IPUR.

No. Gen.lill05/20161182 Dated : 1010212017

Jodhpur.

REGTSTRAR (RULES)
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t

Copy forwarded to following for inforrnation & necessary
action:-

l. All Registrar, Rajasthan High Court, Jodhpur/ Jaipur Bench,
Jaipur.

2. Conoemed District & Sessions Judges.
3. Concerned Chief Judicial Magistrates.
4. Concerned Juvenile Justice Boards.
5. Administrative Officer Judicial, Confidential/ RIS (Estt.)

Section, Subordinate (Estt.) Section, Statistios Section,
Building, Budget and computer cell with a direction to upload
the same on high court website, Rajasthan High Court,
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